1 ZB¥ NO 59 REG STRAR COURT. 2 SECTI ON | |
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (Crl.) No(s).
9330- 9333/ 2015

JYOTlI NAGPAL & ANR Petitioner(s)
VERSUS
STATE OF U.P. & ANR ETC ETC Respondent ( s)
(with appl n. (s) for exenption from filing OT. and i ssue of
warrant of arrest of respt. and pernission to file lengthy list of
dat es)
W TH

SLP(Crl) No. 9275-9276/ 2015
(Wth Ofice Report)

Date : 07/04/ 2016 These petitions were called on for hearing today.
For Petitioner(s)
M . Abhay Kumar, Adv.

For Respondent (s)
UPON hearing the counsel the Court nmde the follow ng
ORDER
Ld. counsel for t he petitioner shal | within a period of f our
weeks file t he fresh particul ars of t he r espondent No. 2 in SLP(C)
Nos. 9331, 9332 & 9333/15 and he shall also take fresh steps for the
service of notice to himw thin the same peri od.
Ld. counsel for the petitioner has failed to file the affidavit
in pr oof of dasti service of notice i ssued to t he ot her unserved
respondents, despite opportunities gi ven. Ther ef or e, t he mat t er
shal |l be processed for listing before the Hon&#39; bl e Judge i n Chanbers
for further directions. Await orders and list thereafter.
(M V RAMESH)

Regi strar

SB



